IN THE CENTRAL “#IMINISTRATIVE TRIBUNAT, HYDERARAD SENCH At HYDERABAD
O.a.80. (%0 /o | |

Date of Order: 6/7-93

G

Between:
o
1. Divisional Failway Menager, (Da)

Soutn Ceutral Railway, Secunderabad,

2. Permanont “ay Inc-nctor (Zon) .

S.C.Rly, Secunderabad.
3. Chiefl Signal In spe ator ‘

Signal & Telecommunication Department,
S5.C.Rly, Secunderabad. '

. Applicants,

and 4
10 . B - KJ&J:Q&\\J'MO\ -
2. Presiding Officer, ILabour Court,
- Narayanaguda, A.P,Hyderabad.

.o Respondents,
Fer the hpplicantsL Mr.N.Ii..Eevraj, SC for Rlys,
For the Respohdentss ) .a

CORAMS

THE HON'BLRE DJII".-.TIIS‘T‘TSEDV RITET ATDT Thiv » trram seee comu o an

THE HOi‘J'BLE MR.P T TIRUVENGADAN & |MEMBED( ADMIT)
The Tribunal made the 'followim_r Ordexrs— ;

in C.M.P.No. 8‘:’( /83 1s suspended until further orders.
Issue notice to the kespondents.
Post the case on 6,9,.93,
N D ol
A 52!
Deprty Loga P

To : :
1. The Divisional Railway Manager (B.G) S.C.Rly, Secunderabad.
2. The Permanent Way Inspector (Con) S.C.Rly. -Secuncderabad,

?  Tbepdrtmént; ©.C.Rly, Secunderabad. '

4, The Presiding Officer, Labour Court, Narayanaguda, Hvcderabad.
5. One copy to Mr.N.R.Devraj, SC for Rlys. CAllliyd.

6., One copy to Mr. PR '

7+ One spare copy,

pvm




pvm

»
C -
TYPED BY -COMPARED BY
CHECKED BY =~ - ' *FPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

_—

THE HON'BLE MR.QUSTICE V.NEELADRI RAQ
VICE CHXIRMAN

ND -

THE HONM'BLE §R.T.CHANDRASEKHAR REDLY

: ' MEMEBER(J)
IND o

THE HON'BLE MR.P.T.TIRUVENGADEM :M(a)

Dated : (s - 7)-1903 .

ORDER/ JUBGMENP 4 -

=
Meiia /Sudis,” C.i, No.
in

0.4.No. G %o[q'}

T-‘A.I\IO_.‘ ' (wop. ‘ )
issued _
2lldwed

Digposed of with directions
Dismissed '

Digmissed as withdrawn

1 ' ‘
Digmissed for default, :
Refiected/ Ordered MA\OAB
P— et b N A S I . I ?

Centra! Administrative Trrlbnll
‘_DE SPATCH

78 JUL 1993

HYNFRABAD RENCH,






